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Swarnaprava Parida v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2025 SCC OnLine Ori 

2485 
  
Patna High Court   [10] 

Anil Kumar v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2251 
Deepak Singh v. State of Bihar, (Chandra Shekhar Jha, J.), 2025 SCC OnLine Pat 2257 
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ELGI Equipments Ltd. v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 
2253 

Kanhaiyya Bhagat v. State of Bihar, (Nani Tagia, J.), 2025 SCC OnLine Pat 2259 
Kari Devi v. State of Bihar, (P.B. Bajanthri and S.B. Pd. Singh, JJ.), 2025 SCC OnLine Pat 2256 
Mukesh Kumar Singh v. State of Bihar, (P.B. Bajanthri and S.B. Pd. Singh, JJ.), 2025 SCC OnLine 

Pat 2255 
Munna Prasad v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2252 
Rajendra Pratap Singh v. State of Bihar, (Harish Kumar, J.), 2025 SCC OnLine Pat 2254 
Sunil Kumar Singh v. State of Bihar, (Anshuman, J.), 2025 SCC OnLine Pat 2250 
Vinita Sinha v. Ravish Ranjan, (P.B. Bajanthri and S.B. Pd. Singh, JJ.), 2025 SCC OnLine Pat 2258 

  
Punjab and Haryana High Court   [79] 

Aamir Khan v. State of Haryana, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3090 
Aanchal v. State of Punjab, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3130 
Anisha Rani v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3149 
Anju v. State of Haryana, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 3102 
Anmol Singh Bhullar v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3086 
Arshdeep Kaur v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3111 
Bharti v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 3110 
Bhawna Didyal v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3145 
Bhupinder Singh v. State of Haryana, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3077 
Chahat v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3127 
Daud v. State of Haryana, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3087 
Deepak Yadav v. State of Haryana, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3126 
Deepak v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3143 
Deva v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3079 
Dilpreet Kaur v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 3105 
Ekta v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3134 
Gaganpreet Kaur v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3093 
Gulal Singh v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3088 
Gurdeep Kaur v. State of Punjab, (Anil Kshetarpal, J.), 2025 SCC OnLine P&H 3074 
Gurmeet Kaur v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3112 
Hansira v. State of Haryana, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3139 
Harpreet Kumar v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3104 
Harvinder Singh v. State of Haryana, (Vikas Bahl, J.), 2025 SCC OnLine P&H 3141 
Harwinder Kumar v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3135 
Husandeep Kaur v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3100 
Jasbir Kaur v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3078 
Jaswinder Kaur v. State of Haryana, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 3108 
Joginder Singh v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3080 
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Kajal v. State of Haryana, (Anil Kshetarpal, J.), 2025 SCC OnLine P&H 3075 
Kajal v. State of Haryana, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3125 
Kajal v. State of Punjab, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3140 
Kamaldeep Kaur v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3113 
Karan Singh v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3095 
Khuwaish v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3101 
Kiran Deep Kaur v. State of Haryana, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3137 
Kuljeet Kaur v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3120 
Kusham Lata v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3117 
Lakhmanpreet Singh v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3136 
Lokesh Verma v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3083 
Madhu v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3122 
Manisha Kumari v. State of Punjab, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3148 
Manjot Kaur v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 3099 
Manpreet Kaur v. State of Haryana, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3146 
Manpreet Kaur v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 3109 
Mercy Kaur v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3116 
Mxxxxxx v. State of Haryana, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3082 
Naziya Begum v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3118 
Neha v. State of Haryana, (Anil Kshetarpal, J.), 2025 SCC OnLine P&H 3073 
Nidhi Bala v. State of Punjab, (Anil Kshetarpal, J.), 2025 SCC OnLine P&H 3076 
Om Prakash v. State of Haryana, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3128 
Onkar Singh v. State of Punjab, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3138 
Paramjit Singh v. State of Punjab, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3147 
Pooja Rohilla v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3123 
Pooja v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3114 
Priya Kaur v. State of Punjab, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3129 
Rachna v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3094 
Rahul v. State of Haryana, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3084 
Rahul v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3150 
Rajwinder Kaur v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3089 
Ramandeep Kaur v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 3103 
Rambhgt v. State of Haryana, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3091 
Roop Singh v. State of Haryana, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3096 
Roshni v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3132 
Sahil v. State of Haryana, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3119 
Sakshi Devi v. State of Haryana, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3121 
Sakshi v. State of Punjab, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3133 
Sangeeta v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 3107 
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Sanjay Patel v. State (UT of Chandigarh), (Anil Kshetarpal and Aman Chaudhary, JJ.), 2025 SCC 
OnLine P&H 3151 

Sapna Rani v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3124 
Sarabdeep Kaur v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3092 
Shivani v. State of Punjab, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3144 
Shubam v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3097 
Shubham v. State of Haryana, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3131 
Simranjit Kaur v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 3106 
Siya Ram v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 3085 
Soma Kaur v. State of Haryana, (Harkesh Manuja, J.), 2025 SCC OnLine P&H 3142 
Sudesh v. State of Haryana, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 3081 
Sunaina v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3115 
Sunil v. State of Punjab, (Aman Chaudhary, J.), 2025 SCC OnLine P&H 3098 

  
Rajasthan High Court   [23] 

Ajay Singh v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2836 
Amit Kumar v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2840 
Anita Kumari v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2854 
Anjali Soni v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2844 
Eleena Ali v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2850 
Hasmukh Jain v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2848 
Kalu Ram v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2834 
Kiran Sargara v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2846 
Komal v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2851 
Kuldeep Singh v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2839 
Mamta Kumari v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2852 
Mamta v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2855 
Manju Devi v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2845 
Mugle Azam v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2835 
Pawan Kumar v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2838 
Rajkumar v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2841 
Rathore Chinki Kumari v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine 

Raj 2843 
Raveena v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2853 
Ravi v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2837 
Shankar Rana v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 2842 
Sheetal v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2847 
Sunita Godara v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2849 
Umi Devi v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2025 SCC OnLine Raj 2856 
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Telangana High Court   [19] 
Baltha Lingaiah v. Boda Ramachandra Reddy, (K. Lakshman, J.), 2025 SCC OnLine TS 348 
Banoth Anand v. State of Telangana, (T. Vinod Kumar, J.), 2025 SCC OnLine TS 353 
Begari Venkatesh v. State of Telangana, (J. Sreenivas Rao, J.), 2025 SCC OnLine TS 352 
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